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The present appeal

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,

APPEAL No. _______/2024/EZ

Under Section 18 (1) read with Section 16 (h) of the National Green Tribunal
Act, 2010

EASTERN ZONE, ΚΟΚΑΤΑ BENCH

16 (h) of the National  Green  Tribunal  Act,  2010,  by  the  appellant. 
The present appeal is being filed under Section 18 (1) read with Section



appeal

Environmental Clearance

To direct the state respondents / authorities to inform the Hon'ble

lack of safety measures taken by the State authorities; 

Tribunal  whether  compensation  to  the  family  of  the deceased 
persons  were  paid  or  not due to the illegal rampant mining and 



(e) To condone the delay in filing the appeal, if any; 

(f) Pass such further or other orders or orders as this Hon'ble Tribunal
     may deem fit and proper.



APPEAL No. _______/2024/EZ

Act, 2010

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE, ΚΟΚΑΤΑ BENCH

Under Section 18 (1) read with Section 16 (h) of the National Green Tribunal 



APPEAL No. ____________/2024/EZ

Act, 2010
Under Section 18 (1) read with Section 16 (h) of the National Green Tribunal

EASTERN ZONE, ΚΟΚΑΤΑ BENCH
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,

Union of India served through the Member Secretary of Ministry

Bhavan,  Jor  Bagh  Road,  New  Delhi  -  110  003,  Email  id  : 
lmc.moefcc@gov.in

of Environment,  Forest  and Climate Change, Indira Paryavaran

The Principal Secretary,  The  Mines  and  Geology  Department, 
having its address at Vikas Bhawan (New Secretariat, Bailey Rd,

through    the    Secretary    of     Ministry

secy-moef@nic.in.



M: 9473191404, Pincode: 811307.

M: 9431800007, Pincode: 811307.
District Mining Officer, situated at District Mining Office, Jamui,
Bihar, 811307, M: 9801448009, E: dmojamui@gmail.com

M/s Gopal Kumar prop. Gopal Kumar s/o Kedar Prasad Sharma, at Walpur,

ms-bspcb-bih@gov.in

its Director, Near Kiul Railway Station Vrindavan, Lakhisarai, Bihar, India – 
M/s Ganesh Sai Contractor & Construction Private Limited, served through 

Bihar State Mining Corporation Limited.
811 310;  Email  id: kumarvinay164@gmail.com., worked for and under the 

Pin code - 811 310
– 

10.



BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE, ΚΟΚΑΤΑ BENCH

Under Section 18 (1) read with Section 16 (h) of the National Green Tribunal
Act, 2010

APPEAL No. ____________/2024/EZ

     of    Environment,     Forest     and 

1.  Union   of   India   served  through 
     the  Member  Secretary of Ministry

     lmc.moefcc@gov.in
     -  110  003,  Email  id  : 
     Bhavan,  Jor  Bagh  Road,  New  Delhi 
     Climate Change, Indira Paryavaran

3.  The    Principal    Secretary,    The
     Mines   and  Geology  Department, 
     having  its   address    at      Vikas
     Bhawan  (New  Secretariat), Bailey 
     Road,   Patna,   Bihar   -   800  015

the     Secretary

Bhavan, Jor Bagh Road, New Delhi
 - 110003, E: lmc.moeffcc@gov.in,
secy-moef@nic.in.



M: 9473191404, Pincode: 811307.

      P.  O.  –    Sadakat      Ashram,    Patna

      Secretary    having     its   address    at 

      bspcb@yahoo.com;
       –      800         010;          Email         id: 

      Pataliputra           Industrial            Area,
      Pariesh   Bhawan,  N.   S.   B.     –     2, 

      ms-bspcb-bih@gov.in.

      Board    served    through  the Member 
5.   The  Bihar    State    Pollution   Control



The Superintendent of Police, at
S.P. Office, Jamui, Bihar,  E:
sp-jamui-bih@nic.in, M:
9431800007, Pin: 811307.
District Mining Officer, situated at
District Mining Office, Jamui, Bihar,
Pin: 811307, M: 9801448009, E:
dmojamui@gmail.com

The Superintendent of Police, S. P.
Office, Jamui, Bihar, E:
sp-jamui-bih@nic.in, M:
9431800007, Pin: 811307.
District Mining Officer, situated
at District Mining Office, Jamui,
Bihar, Pin-811307, M: 9801448009,
E: dmojamui@gmail.com.

      s/o Kedar Prasad Sharma, at Walpur,

11. M/s Gopal Kumar prop. Gopal Kumar

       kumarvinay164@gmail.com., worked 

8.    The Superintendent of Police, S. P.,
       Office,     Jamui,      Bihar,      Email 

       9431800007, Pin: 811307

9.    District   Mining    Officer,   situtated
       at  District   Mining   Office,    Jamui,
       Bihar, Pin- 811307, M: 9801448009,
       E: dmojamui@gmail.com

10.  M/s Ganesh Sai Contractor &  Const
       -ruction Pvt. Ltd., Near  Kiul  Railway 
       Station       Vrindavan,      Lakhisarai, 
       Bihar,    India   –  811310;  Email  id : 

       Id:          sp-jamui-bih@nic.in,      M: 

       for and under the Bihar State Mining 

       to  work  under  the  Department  of 

       Corporation Limited.

       Mines and Geology, Bihar.

       lkrgopalkumar@gmail.com proposed 

       s/o Kedar Prasad Sharma, at Walpur, 
       Pipariya, Lakhisarai, Bihar,  email  id: 

11.  M/s Gopal Kumar prop. Gopal Kumar

       Mining Corporation Limited.
       worked for and under the Bihar State 
       Email  id: kumarvinay164@gmail.com.,
       Lakhisarai,   Bihar,   India –  811 310;
       Kiul   Railway    Station     Vrindavan,

10.  M/s    Ganesh    Sai   Contractor  & 
       Construction       Private      Limited,
       served   through   its  Director  Near

                                          , Pin code
- 811 310



appeal

with 16 (h) of the National Green Tribunal Act, 2010 (hereinafter 
The  present  appeal  is   being  filed  under  Section 18 (1) read 

































appeal

2. That the delay in filing the appeal, if any, is due to the Environmental Clerance not 
    being made available to the public at large, as such from the date of knowledge (i.e.
    within 10 days), the appeal  was  filed  by  the  appellant,  furthermore  the  general 
    popolation / public of the said area  near  the  Balthar  Sand  Ghat  are  illiterate and 
    not technologically sound  with the Parivesh Portal;

3. There is no other effective and alternative remedy,and the subject matter falls within 

     for ends of justice and any delay in filing this appeal may be condoned.

    no indication that the respondent no. 11 has been awarded or alloted the said Balthar 
    Sand Ghat for mining;

     the  jurisdiction  of  this  Hon'ble Tribunal. The instant appeal is made bonafide and 

    Project Proponent i.e. Gopal Kumar, and till 1st week of November, 2024, there was 
    Sand  Ghat.  The  EC  can  only  be  found  when  searched  through the name of the 
    further, the EC was not made available in public domain under  the  name of Balthar 
    was conducted in case of SIA/1(a)/2378/2023 as  evident  from  the  table in the EC, 
1. That there has not been any delay in preparing this application as no  public  hearing 

C.   Limitation

        further, the EC was not made available in public domain under the name of Balthar
        was conducted in case of SIA/1(a)/2378/2023 as evident  from the table in  the  EC,
   1.  That there has not been any delay in preparing this application as no public hearing 
C. Limitation

        Project Proponent i.e. Gopal Kumar, and till 1st week of November, 2024, there was
        Sand  Ghat. The  E.C.  can  only  be  found  when searched through the name of the 

        no indication that the respondent no. 11 has been awarded or alloted the said Balthar

      In  the  light  of  the  aforesaid facts and circumstances it is humbly submitted that this 
      Hon'ble Tribunal may be pleased to : -

D.   PRAYERS

        Sand Ghat for mining;

        explaining the events under Section 5 of the Limitation Act,  
   4.  That the appellant craves leave of this Hon'ble Tribunal to   file   an   I.A., if required, 

        and for ends of justice and any delay in filing this appeal may be condoned.
        within the jurisdiction of this Hon'ble Tribunal. The instant appeal is made bonafide
   3.  There  is  no  other  effective   and   alternative  remedy  and the subject matter falls 
    
        technologically sound with the Parivesh Portal;
        popolation/public of the said area near the Balthar Sand Ghat are illiterate and not
        within 10 days), the appeal  was  filed  by  the  appellant,  furthermore  the  general 
        being made available to the public at large, as such from the date of knowledge (i.e.
   2.  That the delay in filing the appeal, if any, is due to the Environmental Clerance not 
     



Environmental Clearance

submitted that the Appellant has since 

E.•PRAYERS FOR INTERIM RELIEF:
a.•That in the light of the above facts and 
circumstances it is most respectfully 

view the balance of convenience lies 
made out a good prima facie case in 

entirely in favour of the appellant until the 
sand mining activity is not stayed, it is 
prayed that the E.C. and C.T.E. and 
other permissions granted to respondent 
no. 11, may be stayed till the disposal of 
the application and the respondent 
authorities be called upon in person to 
answer their action in the present issue 
and fresh inspection be directed to be 
carried out.

       disposal  of  the  application  and  the  respondent  authorities be 

       and fresh inspection be directed to be carried out.
       called upon in person to  answer their action in the  present issue 

       permissions granted to respondent no. 11, may  be stayed till the 
       not  stayed,  it  is  prayed  that  the  E.C.  and  C.T.E.  and  other 

       good prima facie case  in  view  the  balance  of  convenience lies 
       respectfully submitted  that  the  Appellant  has since made out a 
       That in  the  light  of the above facts and circumstances it is most 

E.    PRAYERS FOR INTERIM RELIEF:

       entirely in favour of the appellant until the sand mining activity is 

(d) To direct the state respondents / authorities to inform the Hon'ble
     Tribunal  whether  compensation  to  the  family  of   the  deceased 
     persons  were  paid  or   not due to the illegal rampant mining and 
     lack of safety measures taken by the State authorities; 

(e) To condone the delay in filing the appeal, if any; 

(f) Pass such further or other orders or orders as this Hon'ble Tribunal
     may deem fit and proper.

is not  stayed,  it  is  prayed  that  the  Environment  Clearance and 

delay in filing this appeal the same may be condoned.
inspection be directed to be carried out. Furthermore, if there is any
person  to  answer  their  action  in   the  present  issue  and   fresh 
appeal    and    the   respondent  authorities   be   called   upon   in 
respondent  no.  11,  may  be   stayed   till   the   disposal   of   the 
Consent  To  Establishment   and   other   permissions   granted  to 

entirely  in  favour  of  the  appellant  until  the sand mining activity 
good prima  facie  case  in  view  the  balance  of  convenience  lies 
respectfully  submitted  that  the  Appellant  has  since  made out a 
That in the light of the above  facts  and  circumstances  it  is  most 



Verified at Kolkata on this 7th day of November, 2024.

Date : 07/11/2024
Place : Kolkata



Identified by me

Drafted by me
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-Translated Copy- 

Collectorate, Jamui. 

(Mining Department) 

Letter: 660 / MO, Jamui, Date 13/05/2022 

Sender, 

Collector,  
Jamui. 
 

To, 
Member Secretary, 

SEIAA, Bihar. 
 

Subject: - Regarding making the desired correction in DSR related to 

Jamui district available to SEIAA Bihar. 

 

Reference: - Letter No. 132 of SEAC Bihar, Patna dated 07.04.22 and 

Letter No. 1796 / M, Patna dated 18.04.22 of Mines and Geology Bihar, 

Patna 

 

Sir, 

Regarding the above relevant subject, it is to be said that in light of the 

direction / comment given in letter no. 132 Patna dated 07.04.22 of SEAC 

Bihar, the District Survey Report (DSR) related to Jamui district is sent for 

further action after making the desired correction in the format and approval 

from the Sub-Divisional Committee. 

 
 

 Sd/-              Sd/- 
  Mineral Development Officer,      13/05/2022 

                 Jamui                              Collector, Jamui. 
              13-05-2022 
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-Translated Copy- 

Proceedings of the meeting held on 13.05.22 of the committee 
constituted to prepare the District Survey Report (DSR) format of 

Jamui district under the chairmanship of Sub-Divisional Officer 
Jamui: - 

 
Attendance: According to the register 
 

1. First of all, all the members present in the meeting were welcomed and 
then the proceedings of the meeting were started. 

 
2. In compliance with the letter no. 132 dated 07.04.22 of Member 

Secretary SEAC Bihar and letter no. 1796/M, Patna dated 24.01.22 of 

Shri Anshul Kumar, Joint Secretary, Mines and Geology Department 
Bihar, Patna, the 18 points on which comments/directions were given 
by SEAC Bihar were discussed in detail with all the members of the 

Committee. 
 

3. The draft of revised information on 18 points desired by SEAC Bihar 

was agreed upon by all the members of the committee and the proposal 
was presented for approval. 
 

4. The said desired revised information was approved by all the members, 

which is to be sent to SEIAA Bihar by the District Magistrate Jamui for 
necessary action. 

 

In the end, the proceedings of the meeting were concluded with a vote 
of thanks to all the members. 

 
            Sd/- 

The Sub-Divisional Officer, 

Jamui. 
 

Copy: - Submitted the revised notice sought by the Collector, Jamui for 
forwarding to SEIAA. 
 

            Sd/- 
The Sub-Divisional Officer, 

Jamui. 
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-Translated Copy- 

Proceedings of the meeting held on 13.05.22 of the committee 
constituted to prepare the District Survey Report (DSR) format of 

Jamui district under the chairmanship of Sub-Divisional Officer 
Jamui: - 

 
Attendance: According to the register 
 

1. First of all, all the members present in the meeting were welcomed and 
then the proceedings of the meeting were started. 

 
2. In compliance with the letter no. 132 dated 07.04.22 of Member 

Secretary SEAC Bihar and letter no. 1796/M, Patna dated 24.01.22 of 

Shri Anshul Kumar, Joint Secretary, Mines and Geology Department 
Bihar, Patna, the 18 points on which comments/directions were given 
by SEAC Bihar were discussed in detail with all the members of the 

Committee. 
 

3. The draft of revised information on 18 points desired by SEAC Bihar 

was agreed upon by all the members of the committee and the proposal 
was presented for approval. 
 

4. The said desired revised information was approved by all the members, 

which is to be sent to SEIAA Bihar by the District Magistrate Jamui for 
necessary action. 

 

In the end, the proceedings of the meeting were concluded with a vote 
of thanks to all the members. 
 
        Sd/-        Sd/-                          Sd/-                 Sd/-                      Sd/- 
Mines, Inspector,      Mines, Inspector,         Circle Officer,         Circle Officer,    Mineral Development  
      Jamui.             Jamui.                 Jamui/Khera      Barhat/Laxmipur    Authority, 

                                                                  / Shikandar.        /Jhajha /Sono       Jamui 
 
        Sd/-                          Sd/-                         Sd/-                                Sd/-                          Sd/-            
Regional Officer,      Forest Area Officer,     Chief Engineer,                 Asst. Forest       The Sub-Divisional Officer, 
Bihar State Pollution       Jamui.          Irrigation Division Sikandra    Conservator,                  Jamui 

Control Board, Begusarai.                    Laxmipur-Co-Jhajha, Bihar.   Jamui-cum- 
      Forest Area Officer. 

 
Letter: 659 / M, Mining, Jamui, Dated: - 13.05.2022. 

 

Copy: - Submitted the revised notice sought by the Collector, Jamui for 
forwarding to SEIAA. 
 

                    Sd/- 
The Sub-Divisional Officer, 

                                                                                   Jamui. 
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-Translated Copy- 

 
Bihar Government 

Bihar State Mining Corporation Limited 

 

District Jamui 

 

 

 

In the light of the order passed by the Hon'ble Supreme Court on 

10.11.2021 in Civil Appeal No. 3661-3662/2020, auction papers for 

selection of contractor for operation of sand ghats/clusters of rivers situated 

in various districts of the State of Bihar through Bihar State Mining 

Corporation Ltd. 

 

 

Bihar State Mining Corporation Limited will be the Mineral Concession 

Holder and will select the contractor/sensor for mining/dispatch of sand 

from the cluster/sand ghats under the mining terms and conditions. 

 

 

E-Procurement Mode 

https://www.eproc2.bihar.gov.in 
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https://www.eproc2.bihar.gov.in/
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Translated Copy 

Determination of clusters for a 3-month tender, sand ghats having environmental clearance under Jamui district. 
 

 

SN 

 

 

Sand 

Ghat/Cluster 

EC Granted 

Sand 

Ghat/Cluster 

name 

 

 

Name of River 

 

 

Area 

 

Co -ordinate 
 

EC- 

Validity 

 

Security money 

for 03 Months ( 

Rs.) 

EMD 

(Earnest 

Money 

Deposit) 

 

Capping as 

per the EC 

(M3) 
 Latitudes Longitudes 

Co -ordinate 

 

 

 

 

1 

 

 

 

 

Sand Ghat/Cluster -3 

 

 

 

 

Chardhara and 

Amba 

 

 

 

 

Ulai 

 

 

 

 

23.5 

A 24°46'30.88“ N 86°21'04.83“ E  

 

 

 

05-11-2025 

 

 

 

 

69,34,257 

 

 

 

 

17,33,564 

 

 

 

 

1,38,014 

B 24°46'34.15“ N 86°21'07.24“ E 

C 24°46'21.06“ N 86°21'42.75“ E 

D 24°46'18.03“ N 86°21'36.08“ E 

 

 

 

 

2 

 

 

 

 

Sand Ghat/Cluster -4 

 

 

 

 

Sair and 

Pandeydih 

 

 

 

 

Ulai 

 

 

 

 

24 

A 24°47'58.76"N 86°19'44.51"E  

 

 

 

23-10-2025 

 

 

 

 

70,81,790 

 

 

 

 

17,70,447 

 

 

 

 

1,35,555 

B 24°48'00.45"N 86°19'45.30"E 

C 24°47'37.53"N 86°20'34.18"E 

D 24°47'27.38"N 86°20'27.02"E 

 

 

 

 

3 

 

 

 

 

Sand Ghat/Cluster -5 

 

 

 

 

Kali and Durga 

Mandir 

 

 

 

 

Ulai 

 

 

 

 

24 

A 24°51'02.87“ N 86°17'54.85“ E  

 

 

 

23-10-2025 

 

 

 

 

70,81,790 

 

 

 

 

17,70,447 

 

 

 

 

1,33,826 

B 24°51'10.32“ N 86°18'01.98“ E 

C 24°50'28.14“ N 86°18'40.97“ E 

D 24°50'22.83“ N 86°18'33.74“ E 

 

 

 

 

4 

 

 

 

 

Sand Ghat/Cluster -6 

 

 

 

 

Lotan and 

Ratanpur 

 

 

 

 

Kiul 

 

 

 

 

24 

A 24°54'43.80“ N 86°16'34.32“ E  

 

 

 

23-10-2025 

 

 

 

 

95,81,790 

 

 

 

 

23,95,448 

 

 

 

 

1,41,202 

B 24°54'46.82“ N 86°16'37.54“ E 

C 24°54'13.09“ N 86°16'47.33“ E 

D 24°54'15.18“ N 86°16'40.52“ E 
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Translated Copy 

 

 

 

 

5 

 

 

 

 

Sand Ghat/Cluster -8 

 

 

 

 

    Racha Auraya 

 

 

 

 

Jhanjhi 

 

 

 

 

24 

A 24°40'24.03“ N 86°19'51.33“ E  

 

 

 

26-04-2026 

 

 

 

 

1,20,81,790 

 

 

 

 

30,20,448 

 

 

 

 

1,34,684 

B 24°40'25.42“ N 86°19'54.65“ E 

C 24°39'32.49“ N 86°19'49.56“ E 

D 24°39'42.84“ N 86°19'34.65“ E 

 

 

 

 

6 

 

 

 

 

Sand Ghat/Cluster -10 

 

 

Dumari 

 

 

 

 

Barnar 

 

 

 

 

24 

A 24°42'27.96“ N 86°18'12.94“ E  

 

 

 

23-10-2025 

 

 

 

 

2,95,81,790 

 

 

 

 

73,95,448 

 

 

 

 

1,43,390 

B 24°42'29.70“ N 86°18'23.87“ E 

C 24°42'05.34"N 86°18'27.34“ E 

D 24°42'04.02“ N 86°18'15.97“ E 

 

 

 

 

7 

 

 

 

 

Sand Ghat/Cluster -14 

 

 

 

 

Balthar and 

Hazro 

 

 

 

 

Barnar 

 

 

 

 

22.5 

A 24°45'39.62“ N 86°17'29.71“ E  

 

 

 

05-11-2025 

 

 

 

 

3,03,89,194 

 

 

 

 

75,97,299 

 

 

 

 

1,33,889 

B 24°45'40.65“ N 86°17'38.29“ E 

C 24°45'19.52“ N 86°17'46.69“ E 

D 24°45'16.96“ N 86°17'34.53“ E 

 

 

 

 

8 

 

 

 

 

Sand Ghat/Cluster -16 

 

 

 

 

Thadnari 

 

 

 

 

Barnar 

 

 

 

 

24 

A 24°47'41.66“ N 86°17'39.52“ E  

 

 

 

23-10-2025 

 

 

 

 

2,20,81,790 

 

 

 

 

55,20,448 

 

 

 

 

1,43,403 

B 24°47'42.57“ N 86°17'50.29“ E 

C 24°47'20.33“ N 86°17'52.00“ E 

D 24°47'18.22“ N 86°17'42.82“ E 

 

 

 

 

9 

 

 

 

 

Sand Ghat/Cluster -20 

 

 

 

 

Darha and 

bharari 

 

 

 

 

Anjana 

 

 

 

 

23.5 

A 24°56'31.18“ N 86°17'11.84“ E  

 

 

 

05-11-2025 

 

 

 

 

69,34,257 

 

 

 

 

17,33,564 

 

 

 

 

1,16,782 

B 24°56'30.42“ N 86°17'15.26“ E 

C 24°55'17.55“ N 86°18'22.31“ E 

D 24°55'17.67“ N 86°18'18.01“ E 
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Translated Copy 
 

 

 

 

10 

 

 

 

 

Sand Ghat/Cluster -22 

 

 

 

 

Gidheswar 

 

 

 

 

Kiul 

 

 

 

 

23.5 

A 24°48'17.17“ N 86°10'34.50“ E  

 

 

 

23-10-2025 

 

 

 

 

2,19,34,258 

 

 

 

 

54,83,565 

 

 

 

 

1,37,505 

B 24°48'24.10“ N 86°10'26.57“ E 

C 24°48'49.48“ N 86°10'51.85“ E 

D 24°48'44.49“ N 86°10'53.20“ E 

 

 

 

 

11 

 

 

 

 

Sand Ghat/Cluster -23 

 

 

 

 

Baribagh 

 

 

 

 

Kiul 

 

 

 

 

24 

A 24°48'43.91“ N 86°11'24.11“ E  

 

 

 

26-04-2026 

 

 

 

 

3,58,31,790 

 

 

 

 

89,57,948 

 

 

 

 

1,40,638 

B 24°48'54.46“ N 86°11'29.00“ E 

C 24°48'34.91“ N 86°11'56.14“ E 

D 24°48'27.86“ N 86°11'51.83“ E 

 

 

 

 

12 

 

 

 

 

Sand Ghat/Cluster -26 

 

 

 

Bhoura 

 

 

 

 

Kiul 

 

 

 

 

23.5 

A 24°50'29.61“ N 86°12'45.02“ E  

 

 

 

23-10-2025 

 

 

 

 

34,67,129 

 

 

 

 

8,66,782 

 

 

 

 

1,39,179 

B 24°50'26.47“ N 86°12'50.45“ E 

C 24°50'03.26“ N 86°12'41.05"E 

D 24°50'03.93“ N 86°12'29.79“ E 

 

 

 

 

13 

 

 

 

 

Sand Ghat/Cluster -27 

 

 

 

 

Parsha 

 

 

Kiul 

 

 

 

 

24 

A 24°51'14.62“ N 86°13'10.07“ E  

 

 

 

23-10-2025 

 

 

 

 

70,81,790 

 

 

 

 

17,70,447 
 

 

 

 

 

1,40,772 

B 24°51'13.53“ N 86°13'15.10“ E 

C 24°50'42.76“ N 86°13'11.72“ E 

D 24°50'39.89“ N 86°12'59.62“ E 
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Translated Copy 
 

 
14 

 

 

 

Sand Ghat/Cluster -28 

 

 

Kendih 

 

 

Kiul 

 

 

23 

A 24°52'08.81“ N 86°13'42.69“ E  

 

23-10-2025 

 

 

67,86,725 

 

 

16,96,681 

 
 
1,33,741 B 24°52'06.55“ N 86°13'49.30“ E 

C 24°51'44.24“ N 86°13'37.48“ E 

D 24°51'48.44“ N 86°13'26.30“ E 

 

 

 

 

15 

 

 

 

 

Sand Ghat/Cluster -29 

 

 

 

 

Nariana Chacha 

 

 

 

 

Kiul 

 

 

 

 

21.5 

A 24°53'01.76"N 86°13'41.38"E  

 

 

 

23-10-2025 

 

 

 

 

63,44,129 

 

 

 

 

15,86,032 

 

 

 

 

1,27,457 

B 24°53'01.97"N 86°13'52.35"E 

C 24°52'39.63"N 86°13'55.04"E 

D 24°52'39.42"N 86°13'44.29"E 

 

 

 

 

16 

 

 

 

 

Sand Ghat/Cluster -34 

 

 

 

 

Katauna 

 

 

 

 

Kiul 

 

 

 

 

22.5 

A 24°56'41.94“ N 86°15'09.64“ E  

 

 

 

23-10-2025 

 

 

 

 

33,19,472 

 

 

 

 

8,29,868 

 

 

 

 

1,33,606 

B 24°56'41.56“ N 86°15'20.80“ E 

C 24°56'18.21“ N 86°15'18.97“ E 

D 24°56'18.57“ N 86°15'07.95“ E 

    375.5     21,31,94,268 5,32,98,567 20,40,037 
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-Translated Copy- 

Bihar State Mining Corporation Ltd. 
(Government of Bihar Undertaking) 

Room No.164, Vikas Bhawan (New Secretariat), Bailey Road, Patna - 
800015 

CIN:-U10300BR2017SGC035811 
Email: bih.minescorp@gmail.com 

 

Letter:-BSMC-08/Balu-57/22-                       Patna, Dated- …………………. 
 

Sender, 
General Manager, Bihar State Mining Corporation Ltd. 

 

To, 
Mineral Development Officer, 
District Mining Office, Jamui. 

 
Subject: Regarding providing the list of sand ghats permitted to operate for 

an extended period. 
 
Sir, 

Regarding the above-mentioned subject, it is to be said that in the light of 
the order passed on 26.09.2022 by the Hon'ble Supreme Court in Civil 

Appeal No. 3661-3662/2020, permission has been granted to operate sand 
ghats from 26.12.2022 to 31.03.2023 or till the validity of EC. 
 

Sl. No. Name of 
the 

District 

Cluster 
No. 

Name (illegible) Name of the 
Sandghat 

Date for 
starting 

operation at 

Ghat 

1.  Jamui 11 D K BROTHERS TRADE 

CONSTRUCTION PROP-PAWAN 

KUMAR SINGH 

JUDGI 27.12.2022 

2.  Jamui 30 M/S SANJAY KUMAR 

(SANJAY_KUMAR_123) 

GARSANDA 27.12.2022 

3.  Jamui 15 SHEKHAR KUMAR SINGH (SK2337) KENDUA 27.12.2022 

4.  Jamui 25 ROHIT AGARWAL PAKRI 27.12.2022 

5.  Jamui 31 ROHIT AGARWAL ASMARAK 27.12.2022 

6.  Jamui 24 A. K. SINGH & CO JALJOGA 27.12.2022 

7.  Jamui 35 M/S/ JAY SHIV SHAKTI 

INTERPRISES (BUDHRAM) 

SATGAMA 27.12.2022 

8.  Jamui 17 SHYAM ENTERPRISES 

(SANJEEV83) 

Simaria 27.12.2022 

9.  Jamui 13 M/S. GANESH SAI CONSTRUCTION 

& CONSTRUCTION PVT. LTD. 

(VINAY83233) 

MANDHATA 27.12.2022 

10.  Jamui 33 M/s Maa Durga Fuel Station 

AKHILESH KUMAR 
(AKHILESH_ATQ) 

BIHARI 27.12.2022 

11.  Jamui 07 MUKESH KUMAR (MUKESH1976) AURAIA 27.12.2022 

 

Please send for information and necessary action. 
                Yours Truly, 

                                                                                Sd/- 27/12/2022 
                                                                               General Manager, 
                                                                          Bihar State Mining Co. Ltd.  

Memorandum – BSMC-08/Balu-57/22062 
Copy to: For information to the contractors mentioned in the above table. 

 
                                                                                Sd/- 27/12/2022 
                                                                               General Manager, 

                                                                          Bihar State Mining Co. Ltd. 
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-Translated Copy- 

 
Memorandum- BSMC-08/Sand-57/22-      2624             Patna, Dated 27-12-2022 
Copy: Sent to PMU in-charge for information and necessary action. 
 

                                                                                Sd/- 27/12/2022 

                                                                               General Manager, 
                                                                          Bihar State Mining Co. Ltd. 

 
Memorandum- BSMC-08/Sand-57/22-      2624             Patna, Dated 27-12-2022 
Copy: As per instructions sent to the Office of District Officer, Jamui for information 
and necessary action. 
 

                                                                                Sd/- 27/12/2022 

                                                                               General Manager, 
                                                                          Bihar State Mining Co. Ltd. 
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TRANSLATED COPY 
 

A H Form number – 38 
  Form to be used during screening the body for examination 
 

------------------police station -------------------------numbers ……..Date……..Section 
 
To,  

Medical Officer  
District/Sadar Hospital, Jamui 

 
Give report in the following form after examination of dead body. Specially keep in 
mind to examine the all the body parts. All the details are given below.  

 

   where was it 

brought from 

 
Date and Time 

   

SN 

N
a
m

e
, 
F
a
th

e
rs

 N
a
m

e
 

a
n

d
 a

d
d
re

s
s
, 
if
 k

n
o
w

n
 

M
a
le

 o
r 

F
e
m

a
le

 a
n

d
 A

g
e
 

V
il
la

g
e
 

P
o
li
c
e
 S

ta
ti

o
n

 

D
is

ta
n

c
e
 f
ro

m
 M

o
rt

u
a
ry

 

N
a
m

e
 o

f 
C

o
n

s
ta

b
le

 a
n

d
 

F
a
m

il
ie

s
 m

e
m

b
e
r 

c
o
m

e
 

w
it

h
 t

h
e
 b

o
d
y
 

to
 s

e
n

d
 f
ro

m
 v

il
la

g
e
s
 

A
rr

iv
e
d
 a

t 
M

o
rt

u
a
ry

 

E
x
a
m

in
a
ti

o
n

 

W
h

o
 i
d
e
n

ti
fi
e
d
 i
n

 f
ro

n
t 

o
f 

M
e
d
ic

a
l 
O

ff
ic

e
r 

C
lo

th
s
 a

n
d
 o

th
e
r 

it
e
m

s
 

w
it

h
 t

h
e
 b

o
d
y
 

A
c
c
u

s
e
d
 

01 1 2 3 4 5 6 7 8 9 10 11 12 

 Kundan 

Kumar, 
Father- 
Ashok 

Raw 
Das 

Male Balthar Sono 0 

KM 

Dano 

Ravi 
dash 
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TRANSLATED COPY 
 

Application Form for Death Certificate 
 
To,  

Shri Block Statical Officer, Sono 
 

Subject : Regarding Death Certificate 

 
Sir, 

I need my Son Death Certificate.  
 
The details as below: 

1. Name of  deceased in Hindi : Kundan Kumar  English : Kundan Kumar 

2. Adhar Number of deceased : 882331019480 

3. Date of Death : 24/09/2023 

4. Fathers name of deceased : Ashok das English : Ashok Das 

5. Mothers Name of deceased : Gori Devi English : Gori devi 

6. Place of Death :  Vill: Balthar,  Panchayt ; Balthar,  Po: Sono 

PS: Sono, Pin Code: 811314, Mob: 8757976742 

7. Reason of Death : by drowning in water ( Unnatural death) 

8. Age at Death : 20 year,  Gender  : Male 

9. Nationality : Indian 

10. Applicant relation with the deceased : Son 

11. Permanent address of deceased: Vill: Balthar, Panchayt; Balthar, P.O.: Sono,  

  P.S.: Sono, Pin Code: 811314, M:  

  8757976742 

 
An affidavit has been taken to confirm the relevant facts which is clear. So same is 

requested to Medical officer,___________________, Please order the issuance of birth 
and death certificate under section 13(3) of the Municipal Corporation's Life and 
Death Act. 

 
 
       Applicant Signature  

           Mobile Number  
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TRANSLATED COPY 
 

1. Police station Case-
Direction, Date and time of 
examination of death body.  

Date: 24.09.23, Time : 15.20 

2. Name and Surname of 
deceased, Name of father, 

Addresss , Gender and age. 

Deceased Kundan Kumar, father – 
Ashok RaviDas, Vill: Balthar, 

Panchayt; Balthar, PO: Sono 
PS: Sono, Dist; Jamui, Age- 20, 

Male. 

3. Place, Date and Time, where 
death-body has been found 

Adar Hospital , Jamui, Date: 
24.09.23, Time: 15.20.  

4. Details of the death-body 
and in which situation it has 

been found. Details of 
approx. height, identity 

marks, colour of eye and 
hair etc.  

Lie down on the Stretcher Trolley 
with head towards east and leg 

towards west and both hands close 
to body, Height : 5 foot 6 inch, eye 

closed, mouth closed, black hair, 
Tattoo on hand.  

5. Any injury and wound on the 

body or injury and wound by 
any means of Weapon.  

--- 

6. Circumstances if there is 
suspicion of wrongdoing/ 

misdeed.  

---- 

7. List of any Cloth, Jewelry, 

Weapon and other items 
found near the death body.  

Wearing black half pants 

8. Suggestion and signature of 

testimony related to reason 
of death.  

by drowning in Balu Ghat, appears 

to be dead due to depth approx.  
35 foot. 

9. Suggestion and signature of 
constable related to reason 

of death. 

by drowning in Balu Ghat in 

balthar river, appears to be dead 

due to drowning.  

 

Note : While sending the death body for examination, it should be sent along 
with the death body. 
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 Ms. S. Singh, Ld. Advocates, Kolkata

Ms. S. Singh
&
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C/o S. Singh

277

APPEAL No. _______/2024/EZ

 Act, 2010
of the National Green Tribunal

Under Section 18 (1) read with Section 16 (h) 

ΚΟΚΑΤΑ BENCH
GREEN TRIBUNAL, EASTERN ZONE, 
BEFORE THE HON'BLE NATIONAL 
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